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The 17th July 2017
S.0. 123, dated the 21% July 2017—In exercise of the powers conferred under
Section 3 of Bodhgaya Temple Act, 1949 (Bihar Act-17, 1949), the Governor of Bihar is
hereby pleased to constitute the Bodhgaya Temple Management Committee in following
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manner for managing and controlling the land and assets of the Bodhgaya temple for next
three years commencing from 17.07.2017 :—

1 | District Magistrate , Gaya Chairman
(Ex-officio)

2 | Shri Nangzey Dorjee Sikkim Bauddh Member

Secretary
3 | Smt. Mahashweta Maharathi Patna Bauddh Member
4 | Shri T. Okonogi Rajgir Vishwashanti Bauddh Member

Stupa, Rajgir
5 | Dr. Dhammdhiro (Pema Darjeeling Bauddh Member
Bhante) Kripacharan
6 | Shri Krishna Manjhi Gurua Hindu Member
7 | Dr. Arvind Kumar Singh Bodhgaya Hindu Member
8 | Mahanth Shri Ramesh Giri Bodhgaya Hindu Member
9 | Shri Surendra Prasad Sinha Former M.L.A., Gurua, | Hindu Member
Gaya

(No.C/B.G.M—4702/01—6492)
By order of the Governor of Bihar,
Jitendra Kumar,

Special Secretary to the Government.
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